It 4. S1.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -21.Te1.-31.-16052025-26 3162
CG-DL-E-16052025-263162

ST
EXTRAORDINARY

AW [II—EvE 4
PART III—Section 4

T F THAT
PUBLISHED BY AUTHORITY

. 372] = faeett, FA, WS 16, 2025/39TE 26, 1947
No. 372] NEW DELHI, FRIDAY, MAY 16, 2025/VAISAKHA 26, 1947

ICIRAISCCE]

st
T feeett, 14 92, 2025

w1, G R uoersd 9.091134/16.13.216/ 2025-26.—swhiw fisd % sfaffaw, 1934
(1934 =T 2) Fit g7 42 FT ST-TT (6) F GUL (31) F AEor § ATt Rored 5 o grer Meer gar & i
3 arterfaae i gadt sE=T # Pt afeds B s -

"Tief S WA IS o A" eTeai % TATH X "SATSH I BIeAd s [ fies” 953 g

AT, AT Fiq 0, FTIITAF (AS9TF
[ﬁ?lTEFr-HIM/STHT./ 105/2025-26]

3239 GI/2025 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC.4]

RESERVE BANK OF INDIA
NOTIFICATION
New Delhi, the 14th May, 2025

F. No. DoR.LIC.N0.S1134/16.13.216/2025-26.— In pursuance of clause (c) of sub-section (6) of
Section 42 of the Reserve Bank of India Act, 1934 (2 of 1934), the Reserve Bank of India hereby directs that
the following alterations shall be made in the Second Schedule to the said Act namely:-

For the words “North East Small Finance Bank Limited”, the words “slice Small Finance Bank Limited”
shall be substituted.

R. LAKSHMI KANTH RAO, Executive Director
[ADVT.-111/4/Exty./105/2025-26]
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